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t[FHE MINISTER OF STATE IN THE 
MINISTRY of FINANCE (SHRI K, R. 
GANESH): The figures of gross and net 
arrears of wealth-tax, gift-tax and estate duty 
are readily available only as on 31st 
December, 1973 and the same are as 
follows:— 

llmport of raw materials for luxury items 
354.   SHRI   JAJDISH JOSH: 

SHRI GUNANAND THAKUR: 

Will the Minister of COMMERCE, be 
pleased to state: 

(a) the names of cosmetics and other 
luxury items for the production of which raw 
materials were imported during the years  
1972-73 and  1973-74; and 

(b) the steps Government propose to take 
to  slop such imports'?] 

t[THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMERCE (SHRI A. C. 
GEORGE): (a) For production of cosmetics 
items like face cream/snow, talc, toilet 
powder, face powder, hair oils, shampoo, 
lotions etc. certain essential raw materails 
were allowed to be imported during 1972-73 
and 1973-74. The term 'luxury items' being a 
very wide one, it is necessary to have a 
specific indication of luxury items. 

(b) The imports of essential raw materials 
will be stopped gradually as and when 
suitable indigenous substitutes become avail-
able in the country.] 

Demand made at the All India Cotton 
Growers Conference 

355. SHRI D. S. PATIL: Will the Minister 
of COMMERCE be pleased to state: 

†[  ] English translation. 

 


